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Supreme Court [8]
Anita Kumari v. State of Haryana, (Hima Kohli and S.V.N. Bhatti, JJ.), 2023 SCC OnLine SC 2534

Anshul Sharma v. State of U.P., (B.V. Nagarathna and R. Mahadevan, JJ.), 2025 SCC OnLine SC
2601

Commr. of Customs v. Narsibhai Karamsibhai Gajera, (P.S. Narasimha and A.S. Chandurkar, JJ.),
2025 SCC OnLine SC 2603

Jyoti Builders v. Chief Executive Olfficer, (J.B. Pardiwala and K.V. Viswanathan, JJ.), 2025 SCC
OnLine SC 2605

PNB v. Guru Nanak Engineering Works, (Dipankar Datta and Augustine George Masih, JJ.), 2025
SCC OnLine SC 2600

PNB v. Guru Nanak Engineering Works, (Sanjiv Khanna and S.V.N. Bhatti, JJ.), 2023 SCC OnLine
SC 2535

Rousanara Begum v. S.K. Salahuddin, (Sanjay Karol and N. Kotiswar Singh, JJ.), 2025 SCC OnLine
SC 2602

Tuhin Kumar Biswas v. State of W.B., (N. Kotiswar Singh and Manmohan, JJ.), 2025 SCC OnLine
SC 2604

Allahabad High Court [77]

Abhiram v. State of U.P., (Anjani Kumar Mishra and Jayant Banerji, JJ.), 2024 SCC OnLine All
9516

Abid v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 7909
Aitmad v. State of U.P., (Anish Kumar Gupta, J.), 2025 SCC OnLine All 7898

Ajad v. State of U.P., (Santosh Rai, J.), 2025 SCC OnLine All 7920

Amar Singh v. State of U.P., (Anish Kumar Gupta, J.), 2025 SCC OnLine All 7899

Amit Yadav v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 7911
Anita Asthana v. Registrar, (Manish Mathur, J.), 2024 SCC OnLine All 9531

Anjuman Khan v. State of U.P., (Ajay Bhanot, J.), 2024 SCC OnLine All 9522

Ankur v. State of U.P., (Ashutosh Srivastava, J.), 2025 SCC OnLine All 7922

Anurag Singh v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 7908
Anwar Khan v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 7905
Arun Dhati v. State of U.P., (Saurabh Shyam Shamshery, J.), 2025 SCC OnLine All 7933
Asharam v. State of U.P., (Manish Mathur, J.), 2025 SCC OnLine All 7927

Babu Ram v. D.D.C., (Saurabh Shyam Shamshery, J.), 2025 SCC OnLine All 7935

Chand v. State of U.P., (Alok Mathur, J.), 2024 SCC OnLine All 9533

Committee of Management Adarsh Shri Ram Sanskrit Mahavidyalaya v. Sampoornanand Sanskrit
University Varanasi, (Prakash Padia, J.), 2024 SCC OnLine All 9514

Dalbir Singh v. State of U.P., (Siddharth Nandan, J.), 2025 SCC OnLine All 7938
Dali Dwivedi v. State of U.P., (Manish Mathur, J.), 2025 SCC OnLine All 7929

Daya Shankar Mishra v. State of U.P., (Dinesh Pathak, J.), 2025 SCC OnLine All 7892
Deepak v. State of U.P., (Dr Gautam Chowdhary, J.), 2025 SCC OnLine All 7904
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Devesh Mani Tripathi v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All
7915

Dharmendra Yadav v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 7914
Faheem v. State of U.P., (Santosh Rai, J.), 2025 SCC OnLine All 7919

Gaurav Kumar v. State of U.P., (Dr Gautam Chowdhary, J.), 2025 SCC OnLine All 7902

Gulshad Khan v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 7907
Harsh v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 7923

Tkram v. State of U.P., (Ashutosh Srivastava, J.), 2025 SCC OnLine All 7921

Jairam v. State of U.P., (Rajiv Gupta and Pramod Kumar Srivastava, JJ.), 2025 SCC OnLine All
7901

Kaleshwar Chand v. State of U.P., (J.J. Munir, J.), 2024 SCC OnLine All 9515

Kiran v. State of U.P., (Prakash Padia, J.), 2024 SCC OnLine All 9511

Kirti Prakash Singh v. State of U.P., (Ajay Bhanot, J.), 2024 SCC OnLine All 9518

Krishan Gopal Sharma v. State of U.P., (Prakash Padia, J.), 2025 SCC OnLine All 7932
Mahboob v. State of U.P., (Ashutosh Srivastava, J.), 2025 SCC OnLine All 7906

Mahendra Singh Vishwakarma v. State of U.P., (Prakash Padia, J.), 2025 SCC OnLine All 7934
Makbool Ahmad Khan v. State of U.P., (Jaspreet Singh, J.), 2024 SCC OnLine All 9536

Mamta Sahani v. State of U.P., (Prakash Padia, J.), 2024 SCC OnLine All 9513

Manohar Lal v. State of U.P., (Prakash Padia, J.), 2024 SCC OnLine All 9510

Mohd. Azmal v. State of U.P., (Alok Mathur, J.), 2024 SCC OnLine All 9529

Nahid Khan v. State of U.P., (Ashutosh Srivastava, J.), 2025 SCC OnLine All 7917

Nitin Kumar v. State of U.P., (Alok Mathur, J.), 2024 SCC OnLine All 9525

Olmay Mohammad v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 7916

Padmakar Mishra (Dr.) v. State of U.P., (Saurabh Shyam Shamshery, J.), 2025 SCC OnLine All
7895

Parashuram v. Union of India, (Neeraj Tiwari, J.), 2024 SCC OnLine All 9508

Pradeep Kumar Pandey v. State of U.P., (Prakash Padia, J.), 2024 SCC OnLine All 9512
Pramod Sharma v. State of U.P., (Ajay Bhanet, J.), 2024 SCC OnLine All 9519
Radheyshyam Shukla v. State of U.P., (Ashutosh Srivastava, J.), 2025 SCC OnLine All 7924
Raghu Raj v. State of U.P., (Alok Mathur, J.), 2024 SCC OnLine All 9524

Raj Kumar Srivastava v. State of U.P., (Alok Mathur, J.), 2024 SCC OnLine All 9530
Rajesh Kumar v. State of U.P., (Manish Mathur, J.), 2025 SCC OnLine All 7930

Rajesh Kumar v. State of U.P., (Santosh Rai, J.), 2025 SCC OnLine All 7912

Ram Briksha Yadav v. State of U.P., (Alok Mathur, J.), 2024 SCC OnLine All 9528

Ramesh Yadav v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 7913
Ravi Prakash Singh v. State of U.P., (Siddharth Nandan, J.), 2025 SCC OnLine All 7937
Rinki Shukla v. State of U.P., (Santosh Rai, J.), 2025 SCC OnLine All 7925

Royal Lake View Apartment v. State of U.P., (Sangeeta Chandra and Syed Qamar Hasan Rizvi, JJ.),
2025 SCC OnLine All 7936

Saksham Chauhan v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 7926
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Sandeep Kumar Pal v. Union of India, (Alok Mathur, J.), 2024 SCC OnLine All 9532
Sanjana Dubey v. State of U.P., (Manish Mathur, J.), 2025 SCC OnLine All 7928
Sarvesh Kumar v. State of U.P., (Manish Mathur, J.), 2025 SCC OnLine All 7931
Shahzade v. State of U.P., (Anil Kumar-X, J.), 2025 SCC OnLine All 7900

Shubham Kumar v. Union of India, (Alok Mathur, J.), 2024 SCC OnLine All 9523
Shyamveer Singh v. State of U.P., (Santosh Rai, J.), 2025 SCC OnLine All 7918

Sonu v. State of U.P., (Dr Gautam Chowdhary, J.), 2025 SCC OnLine All 7903
Sudeep v. State of U.P., (Praveen Kumar Giri, J.), 2025 SCC OnLine All 7897
Sundar v. State of U.P., (Chandra Kumar Rai, J.), 2024 SCC OnLine All 9537

Sunil Dutt Pandey v. Director of Consolidation, (Jaspreet Singh, J.), 2024 SCC OnLine All 9535
Surendra Kumar v. State of U.P., (Alok Mathur, J.), 2024 SCC OnLine All 9527

Suryadev Pathak v. Union of India, (Mahesh Chandra Tripathi and Kunal Ravi Singh, JJ.), 2025
SCC OnLine All 7896

Travan Nath v. State of U.P., (Ajay Bhaneot, J.), 2024 SCC OnLine All 9517
Uma Shankar Gupta v. State of U.P., (Alok Mathur, J.), 2024 SCC OnLine All 9534

Union of India v. Anand Bharati, (Arun Bhansali, C.J. and Vikas Budhwar, J.), 2024 SCC OnLine
All 9520

Vikas v. State of U.P., (Prakash Padia, J.), 2024 SCC OnLine All 9526

Vinay Kumar Singh v. Suresh Chandra, (Salil Kumar Rai, J.), 2025 SCC OnLine All 7893
Virendra Kumar Goel v. State of U.P., (Anish Kumar Gupta, J.), 2025 SCC OnLine All 7894
Virendra Kumar Prajapativ. State of U.P., (Ajay Bhaneot, J.), 2024 SCC OnLine All 9521
Vishal Sagar v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 7910
Vishwamitra Tiwari v. State of U.P., (Prakash Padia, J.), 2024 SCC OnLine All 9509

Andhra Pradesh High Court [22]
A.V. Sridhar Reddy v. Ramanaiah Tirupati, (V. Srinivas, J.), 2025 SCC OnLine AP 4031
Amaryjit Singh v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 4034
Boda Subbalaskhmi v. Chodisetti Satyanarayana, (V. Srinivas, J.), 2025 SCC OnLine AP 4045

Boggarapu Sarva Rao v. Kommanapalli Sanyasi Rao, (V. Gopala Krishna Rao, J.), 2025 SCC
OnLine AP 4043

Dulla Kishore v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 4038

Ganesha A to Z Pharmacy v. State of A.P., (Kiranmayee Mandava, J.), 2025 SCC OnLine AP 4048
Golamari Krishna Reddy v. Vemula Suresh, (R. Raghunandan Rao, J.), 2025 SCC OnLine AP 4032
Lalam v. Lalam Anil Kumar, (V. Gopala Krishna Rao, J.), 2025 SCC OnLine AP 4047

Nandigam Mukunda Rao v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 4036

Oruganti Upendranath v. Ramapuram Medara Lakshmaiah Lakshmanna, (Venuthurumalli Gopala
Krishna Rao, J.), 2025 SCC OnLine AP 4044

Palepu Appayamma v. Vatha Mohana Rao, (V. Srinivas, J.), 2025 SCC OnLine AP 4030

Palla Chenchu Harikala v. Bysani Satish, (Ravi Nath Tilhari and Maheswara Rao Kuncheam, JJ.),
2025 SCC OnLine AP 4042
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Peram Chinna Reddy v. State of A.P., (Subhendu Samanta, J.), 2025 SCC OnLine AP 4040
S. Kishore Kumar v. APPGCL, (Maheswara Rao Kuncheam, J.), 2025 SCC OnLine AP 4050
Sattenapalli Prakash v. State of A.P., (Subhendu Samanta, J.), 2025 SCC OnLine AP 4039
State of A.P. v. B. Narasimha Murthy, (V. Srinivas, J.), 2025 SCC OnLine AP 4046

State of A.P. v. Chilaparapu Bhaskara Veera Swamy, (T. Mallikarjuna Rao, J.), 2025 SCC OnLine
AP 4033

Suri Hemanth v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 4035
T. Manjula v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 4049

Tagirasa Seshagiri v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP
4037

United India Insurance Co. Ltd. v. Gavara Radhika, (Tuhin Kumar Gedela, J.), 2025 SCC OnLine
AP 4041

V. Jyothi v. State of A.P., (R. Raghunandan Rao, J.), 2025 SCC OnLine AP 4051

Bombay High Court [76]
Ajay Dattatrey Patsute v. Rushikesh Ashok Shitole, (M.S. Karnik, J.), 2024 SCC OnLine Bom 5011

Ajay Mahesh Chounda v. State of Maharashtra, (Mehroz K. Pathan, J.), 2025 SCC OnLine Bom
4766

Aman Jaiswal v. Maharashtra National Law University, (Anil L. Pansare and Raj. D. Wakode, JJ.),
2025 SCC OnLine Bom 4772

Angad Khandu Kaluse v. State of Maharashtra, (Mangesh S. Patil and Shailesh P. Brahme, JJ.),
2024 SCC OnLine Bom 5015

Ashok Bidhu Chattopadhyay v. Datta Babu Jadhav, (Gauri Godse, J.), 2024 SCC OnLine Bom 5030
Atul Gajanan Karve v. Sangeeta P. Karlekar, (Kamal Khata, J.), 2025 SCC OnLine Bom 4654
Bali Bhagwanta Mane v. Shivaji Dadu Chile, (Shivkumar Dige, J.), 2024 SCC OnLine Bom 5097
Bankatswami Shikshan Sanstha v. Dinkar, (Sachin S. Deshmukh, J.), 2025 SCC OnLine Bom 4771
Basant Reality (P) Ltd. v. Elegent Constructions, (Gauri Godse, J.), 2025 SCC OnLine Bom 4660
Bhaktee Modgil v. Sonal Vikram Budhraja, (Kamal Khata, J.), 2025 SCC OnLine Bom 4643

Bharat Kaduba Hajare v. State of Maharashtra, (Sandipkumar C. More and Y.G. Khobragade, JJ.),
2025 SCC OnLine Bom 4768

Bhima v. State of Maharashtra, (Neeraj P. Dhote, J.), 2025 SCC OnLine Bom 4767

Bhimashankar Mahadeo Jamadar v. Chaitali Sagar Survase, (Gauri Godse, J.), 2025 SCC OnLine
Bom 4659

Bombay Electric Supply & Transport Undertaking v. Manish Devidas Thakker, (Shivkumar Dige, J.),
2024 SCC OnLine Bom 5020

Corpn. of the City of Nagpur v. Vikas Mukundrao Banso, (Abhay J. Mantri, J.), 2024 SCC OnLine
Bom 5034

Dattatray Tukaram Jadhav, In re, (Kamal Khata, J.), 2025 SCC OnLine Bom 4648

Deepak Development Corpn. v. Khajuria A/3 Coop. Housing Society Ltd., (Gauri Godse, J.), 2025
SCC OnLine Bom 4639

Deepak Kumar v. Union of India, (Shree Chandrashekhar, C.J. and Gautam A. Ankhad, J.), 2025
SCC OnLine Bom 4773
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Central Board of Direct Taxes [Noti. No. S.0. 2939(E)]
Central Board of Direct Taxes [Noti. No. S.O. 5175(E)]
Central Board of Direct Taxes [Noti. No. S.O. 5176(E)]
Central Board of Direct Taxes [Noti. No. S.O. 5177(E)]
Central Board of Direct Taxes [Noti. No. S.O. 5178(E)]
Central Board of Direct Taxes [Noti. No. S.0. 5179(E)]
Central Board of Direct Taxes [Noti. No. S.O. 5180(E)]
Central Board of Direct Taxes [Noti. No. S.O. 5365(E)]
Central Board of Direct Taxes [Noti. No. S.O. 5366(E)]
Central Board of Direct Taxes [Noti. No. S.O. 5368(E)]
Central Board of Direct Taxes [Noti. No. A-12023(1)/15/2016-Admn.-1TI(LA)]
Central Board of Direct Taxes [Noti. No. G.S.R. 1091(E)]
Central Board of Direct Taxes [Noti. No. G.S.R. 960(E)]
Central Board of Direct Taxes [Noti. No. S.O. 5194(E)]

State Rules and Orders [4]

Uttar Pradesh Krishi Utpadan Mandi (Crusher Units Gur and Khandsari) (Compounding of Market
Fee) Order, 2023

Uttar Pradesh Directorate of Geology and Mining Subordinate Technical Service (Third Amendment)
Rules, 2023

Uttar Pradesh Establishment and Regulation of Saw Mills (Seventh Amendment) Rules, 2023
Allahabad High Court (Right to Information) (Amendment) Rules, 2023
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